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pleted. It is DOw proposed to COD-
sult other Ministries of the Govern-
ment of India so that final decisions 
of Government clm be taken at an 
early date. 

LaRd and Air-Space Violation., 
c-tttecl by Paldsta.n and China 

em. Sbri Yashpal SiD,rh: 
Shrl Ramacbandra Vlata: 
Shri Dhuleshwar Meena: 
Shri BaI Raj Madhok: 
Shri Ram Kishan Gupta: 

Will the Minister of Defence be 
pleased to state: 

(a) the number of cease-fire viola-
tions committed by Pakistan and 
China during the last six months; 

(b) the number Of air-space viola-
dons committed by Pakistan and 
China during the same period; and 

(c) the aetion taken by Government 
in the matter? 

The Minister of Defence (Shri 
Swaran Singh): (a) and (b). The 
reports received from 1st October 1966 
to 27th March 1967 indicate that 620 
cease-fire violations were committed 
by Pakistan in J. & K. During the 
I18me period there were 3 cases of land 
intrusions and 1 instance of violation 
of air space by the Chinese over 
IndianlSikkimese territory. 

(c) Cease~re violation complaints 
have been lodged with the U.N. Obser-
yers in respect of violations in J. & K. 
in respect of others protests have 
been lodged with the respective Gov-
ernments. Other appropriate measur~ 
are eho taken. 

BehabWt&Uon of Ex-8enleemen 

·ezi. Shri Dhuleshwar Meena: 
Sbrl Bamachandra Ulalta: 

Will the Minister of Defenoe be 
pleued to state: 

(a) whether Government have for-
mulated the procedure fOr implemen-
tation of schemes for the rehabilita-
tion of ex-servicemen in civil employ-
JIlel1t; 

(b) if so, the details thereof; and 

(c) the Dumber of ex-servicemcr. 
rehatbilitated during the last one yeal ~ 

The Minister of Defence (Sbri 
Swaran Singh): (a) Yes, Sir. 

(b) A statement giving the details 
is laid on the Table of the HoUse. 

(c) 12,021. 

Statement 
Goverrunent orders for reservation 

of permanent vacancies to the extent 
of 20 per cent in Class IV Services/ 
posts and 10 per cent in Class III Ser-
vices/posts have been issued on 4th 
July 1966. 

This procedure for the implementa-
tion of these orders has since been 
formulated and necessary instructions 
have been iSSUed by the Government 
on 18th February 1967. The salient 
'features of these instructions are given 
below:-

(i) All the Central Government 
Departments I officies/under-
takings will forward to the 
Director General Resettle-
ment, Ministry of Defence, 
copies of rosters maintained 
by them showing the vacan-
cies reserved for ex-s~rviC*
men and endorse to him 
simultaneously; 

( 1) Copies of requisition for 
filling both reserved end 
unreserved vacancies in 
Class m and Claas IV 
posts that they may send 
to the Employment Ex-
changes; and 

(2) Copies of advertisements 
may 'be iasued by them 
for fUling any vacanci_ 
if the posts are not filled 
through Employment 
Exchanges. 

(ii) 'lbe Director General of Re-
lettlement will publish a fort-
nl~y bulletin contalninf 
particulars of the vacaneiee, 




